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2 17.02.2020 | Inspection report by the District Committee 6-10
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in the Environmental Clearance ] -
3 - Photos showing mangrove trees damaged | 11-12
and restoration planting
4 - Photos showing before and after execution | 13-14
L of eco conservation park at Managudy
5 - Photo showing mangroves at present 15
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PROCEEDINGS OF THE MEMBER SECRETARY,

TAMIL NADU STATE COASTAL ZONE MANAGEMENT AUTH

& DIRECTOR OF ENVIRONMENT, CHENNAI 600 015
PRESENT: DR. JAYANTHI .M., I.F.5

ORITY

Proc.No.P1/1741/2019 dated 31.10,2019

vation Activities in the
Agastheeswaram Taluk,

f Fisheries, Nagercoil -
Clearance under

Sub: CRZ - Proposed establishment of Eco-Conser
existing estuarine fish farm at Manakudy,
Kanyakumari district by Assistant Director 0
Requested Clearance under CRZ Notification, 2011 -
CRZ Notification 2011 - Orders issued.

Read: 1) Letter from DEE, TNPCB, Nagercoil in letter No.F.CRZ-09 (280)/19

dated 28.06.2019. ‘

2) From the Assistant Director of Fisheries, Nagercoil 629 001 Ir. No.
4127/A2/2014 dated 24.09.2019.

3) Minutes of the 107™ meeting of the Tamil Nadu State Coastal Zone

Management Authority held on 26.09.2019.

- 4) Letter from the Director of Fisheries, Chennai.35 in lefter No.549/
TPIU/2019 dated 21.10.2019

5) Letter from the Chief Engineer, Fisheries Department, Chennai.35 in

letter No. DB/F.1214/2019 dated 29.10.2019

ORDER:
The District Coastal Zone Manegement Authority, Kanyakumari district have

forwarded a proposal for the Establishment of Eco-restoration Park in the existing
fish farm at Manakudy, Agastheeswaram Taluk, Kanyakumari district proposed by the
Fisheries Department for Clearance under CRZ Notification 2011,

2) As per the appiication the proposed site (s sifuated in R.S. No. 807 1n South
Thamaratkulam revenue village at an exfent of 15 acres. Under the proposal, the
Fisheries Department have proposed to undertake the following major works besides
some allied activities:

i. Landscaping at 850 sq.mts.
. Construction of Interpretation Centre.
ni. Conservation of Mangroves.

v Conservation of existing Pend.
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2.

v Construction of Bridge having 12 metre Vent size (Two Bay) for'connecting the

tow ponds.

vi. Retaining Block for strengthening the bund at river side.

vii. Concrete paver block along the road side berms between the bunds of ponds
and road and the bunds and road side will be protected using concrete walls.

viti.Deepening and strengthening the bund to increase water holding capacity

1x. Energy conservation through solar power - providing 30 Nos. illumination
lights.
x. Walking Track over the bund for maintenance of the pond.

x1. Fencing arrangements

xii, Beat Jetty of 30 mtsTlength.

3) As per the approved Coastal Zone Management Plan of Tamil Nadu under

the CRZ Notification 2011, the Part of the Project Area is falling in CRZ-IA

[Ecological Sensitive Area) due to the presence of Mangroves and another part of

the ProjectAreais Talling in The inTer 1idal Zone CRZ-IB cafegorization,

4) Vide para 8 (i) I CRZ - I, no new construction is allowed in CRZ-IA

Ecolegically sensitive area. Further vide para 8 (i) CRZ-I B, inter tidal zone, in the

Non-ecological sensitive area, construction of roads, jetties, erosion contrel

~

measures may be carried out.

5) As such, the Adthority, resolved to Clear the proposal subject to the

following specific conditions:

a)

b)

c)

d)

f)

The existing features of the project site should be conserved as a Eco-nature
park and should not be converted/ used for the recreational or entertainment

activities.

No activity shall be carried out in CRZ - I- Eco-sensitive area and in the 50 mts
buffer zone around the Mangrove area except activities directly relate to the
Conservation of Mangroves.

The Project Proponent should not construct any new concrete structures such
as Boat Jetty, Bridge, laying of Paver Block, constructing of Concrete Walls,
Walking Track, interpretation Centre, in CRZ-I A and CRZ-IB areas.

Landscaping is not allowed in CRZ area. Planting of native species may be done
in consultation with Forest Department in CRZ area. =

No drawal of ground water in CRZ area.
Deepening of pond and excavation of sand / dredging should not be carried out.




a) 3.

h) NE.W Qo
ad shoul : .
i) uld not be formed. The existing road may be strengthened.

W i

recreational activities.

Live fencing i only allowed

St '
l‘e.ng‘nhenmg of bund shall be carried out without putting concrete walls /
retaining walls,

! .
k) Wooden bridge may be constructed, if necessary, but without affecting free
flow of water.

1) Food court, canteen, restaurant and the like are not allowed in CRZ area
m) Dressing shall not be carried out for proving Car Pdrking.
n} Existing boat jetty may be strengthened / repaired without any expansicn

- 6) The Authority also resolved to permit the Member Secretary, TNSCZMA
to issue Clearance for the Project only after obtaining, due consent from the Project
Proponent for the above specific condific‘;ns and also duly obtaining a HTL map of
1:4000 scale of approved CZMP map,_.,fro.m an authorized agency, duly supertmposing

the permissible activities to be carried out in the Project area.

7) The project proponent has submitted the HTL Demarcafion map duly
superimposing the project features and assured 1o accepted conditions mentioned in

the para 5 cbove, vide reference 4™ and 5™ cited.

8) Accordingly. as resolved in the 1077 mezting of the Tamil Nodu Staie
Coastal Zone Management Authority held on 26.09.2019, Clearance is hareby issued
under para 3(iv)(a)(c), 4(i)a), 8(i) I CRZ-I (ii)(q) of the CRZ Notification 2011 for the
cbove project, subject fo the following specific conditions. |

a) The existing features of the project site should be conserved as a Eco-nature
park and should not be converted/ used for the recreational ar entertainment

activities.

b) No activity shall bé carried 6iif in CRZ - T- Eco-sensitive area and in the 50 mts
buffer zone around the Mangrove area except activities directly relate to the
Conservation of Mangroves.

¢) The Project Proponent should not construct any new concrete struciures such

as Boat Jetty, Bridge, laying of Paver Block, constructing of Concrete Walls,
Walking Track, inferprefation Centre, in CRZ-I A and CRZ-IB areas.

d) Landscaping is rot allowed in CRZ area. Planting of native species may be done
in consultation with Forest Depqrtment in CRZ area.

for public utilities/ entertainment/

A e . @ e
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) No drawal of ground water in CRZ area. |
f) Deepening of pond and excavation of sand / dredgin

Live fencing is only allowed.
éb ) xisting road may be strengthened,

q should not be carried out.

New Road should not be formed. The e , T o
\)  The walkway for maintenance of pond should be made W"f.h natura s‘fo'nes “”/
the walkway should not be allowed for public utilities/ gnfcr.am’menf
recreational activities.
Jj) Strengthening of bund shall.be carried out without putting, concrete walls /
retaining walls.
KY Bridge may be constructed, if necessary, but without affecting free flow of
water and shall be constructed only outside CRZ-IA Eco sensitive area.
[) Food court, canteen, restaurant and the like are not allowed in CRZ area.
m) Dressing shall not be carried out for proving Car Parking.

n) Existing boat jetty may be strengthened / repaired without any expansion.

d

Sd/- Jayanthi.M.,

HLP S s Member Secretary,
) Tamil Nadu State Coastal Zone Management Authority

/ : & Director of Environment
s .

The Assistant Director of Fisheries, .Disﬁllery Road, Vadasery, Nagercoil - 629 001,

Copy to
1. The Commissioner of Ffsheries, Nandhanam, Chennai 600 035,
2: The District Environmgntal Engineer / Convener - DCZMA.
Tamil Nadu Pollution Cpntrol Board, No.318/46A, Water Tank Road,
Nagercoil - 629 001.

— '; ‘rM") - S
/forwarded by order/ 2 IEIAL K
e Ve)

For Difector of Envitonment
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INSPECTION NOTE ON_YHE COMPLIANCE_OF CONDITIONS ISSUED. 22
THE_ENVIRONMENTAL CLEARANCE FOR_THE_ESTABLISHMENT OF
ECO-CONSERVATION PARK IN THE_EXISTING ESTUARINE FISH FARM
AT _RS.NO.SOT (P), SOUTH THAMARAIKULAM VILLAGE. MANAKUDY,
AGASTHEESWARAM TALUK, KANYAKUMARI DISTRICT.

Application for Environmental Clearance under CRZ Notification 2011, for the
Establishment of Eco-conservation Park in the existing estuarine Fish Farm al
R.S.No.807 (P), South Thamaraikulam Village, Manakudy, Agastheeswaran Taluk.
Karyahumari District was receivedfrom the Assistant Director, Fisheries Department.
Nagercoil to the District Coastal Zone Management Authority, Nagercoil. The subject
was placed before the 83™ District Coastal Zone Management Comminee meeting anc
the committee recommended for Environmental Clearance under CRZ Notification 2011,

to State Coastal Zone Management Authority, Chennai.

The SCZMA issued Environmental Clearance for the Eswblishment of Eco-
conservation Park in the existing Estuarine Fish Farm at R.S.No. 807(F), South
Thamaraikulam Village, Manakudy, Agastheeswaram Taluk, Kanyakumar District vide
Proceedings No.F'1/1741/2019, dated 31.10.2019 subject to the following conditions:

‘1. The existing features of the project site should be conserved as a Eco-nature park
and should not be converted / used for the recreational or entertainment acuvities,

2. No activity shall be carried out in CRZ - 1 Ece-sensitive area and ia the 50 mis.
buffer zope around the Mangrove area except activittes directly relaie t¢ the
Conservation of Mangroves.

3. The Project proponent should not construct 2ay new concrete structures such as
Boat Jetty, Bridge, Laying of Paver Block, constucting of Concrete Walls,
Walking Track, interpretation Centre, in CRZ-1 A and CRZ -1 B e .

4. Landscaping is not 2llowed in CRZ area, Planting of native species maay be dod

in consultation wirth Forest Department in CRZ area,

No drawal of ground water in CRZ ares.

Deepening of pond and excavation of sand / dredging should not be carriefiof

Live fencing is only allowed.

® N

New Road should not be formed. The existing roag mqer be strenuthensd
; Strengthene

— —




, | nd the
9. The walkway for maintenance of pond should be made with natural stenes an
walkway should not be allowed for public wtilities / entertanment | recreational

activities.

{0. Strengihening of bund shall be carmied out without puting concrete valis /
retaining walls.

11. Bridge may be constructed if necessary, but without affec
and shall be constructed only outside CRZ | A Eco sensitive 2xea

12. Food Court, Canteen, Restaurant and the like are not allowed in CRZ area

ting free flow of water

13. Dressing shall not be carried out for providing Car parking.
14, Existing boat jetty msy be strengthened / repoired without any expansion.

In the meantime & complaint was received regarding dumping of soil. damaging

in the cxisting mangroves otc. during the exscution of the project and as desired by the
Distnict Coflscter, Nagercoil, the following mmbm of DCZMA — Kanyakumarn Cistict

made an inspection af the said site on 15.02.2020:

i) District Environmental Engineer, TNPCB, Nagercoil,
Deputy Director, Town and Country Planning, Tirunelveli.

if)
i1} Forest Ranger, Boothapandy Range (represemtative of Distriet Forest Officer,

Nagercoil).
ivy  Inspestor of Fisheries, Fisheres Deparmment, Nagercoil (representative of

sistant Dircetor, Fisheries Department, Nagercoil)

g:‘—.

During the inspection, the following officialsare also present.

Execitive Engineer, Fishing Harbour Project Division, Fisheries Department,

Magercoil
i)  Zeonal Deputy Tahsildar, Agrsthesswarsam Talule, Nagercoil.

During inspection, the following ohuervmom e made:

1y The Establishinent of Eco-conservation Park in the existing Estmarine Fish Farm
5.N0.807 (P), South Thamaraikwlam Village, Manakndy, Agsstheeswaram
Taluk, Kznyalumari District is under process.
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2)

3)

4

3)

6)
7

8)

Mangroves, Pelican bi
The earts » Pelican birds ete. are found in the estuarine ponds.
¢ -
filling of the embankments, the strengthening of the

of the site by .
e site by the gravel is almost completed,

existing road berms

e other construction including construction of the bridge (culvert) is under

process,
During the strengthening of embankments, it is ©
affected by the gravel soil in the South East and East portion of emb

pserved that the mangroves are
ankments of

ponds (Northern pord).
The strengthening of the existing boat jetty

It is observed that the project proponent has generally complied the condiii
roc.

for a lengih of 30 metres is complered.
ons

No.l & 3 - 14 prescribed in Environmental Clearance issued vide P

No.P1/1741/2019, dated 31.10.2019. The Executive Engincer, Fishing FHarbour
npliance

Project Division, Fisheries Department, Nagercoil has furnished the coz
of Envirocmental Clearance conditions. (Copy enclosed) '

The laying of embankments provided in the Eastern boundary (Both
I ie. South and Northem ponds} runs through the buffer zone as prescribed as
CRZ IA and marked in the IRS Map of Anna University, Chennai and the

existing roadside berms in the mangrove buffer zone for 2
1-compliance of the condition No.2

in Pond I and

strengthening of the
length of about 100 reters, are in mnoz
prescribed in the Environmental Clearance which reads as follows’

sensitive area and in the 50

«y No activity shall be carried out in CRZ - 1 Eco-
angrove area except activities directly relate to the

mits. buffer_zon¢ around_the M

*”

Conservation of Mangroves.

9)

The Fisheries Department officials has informed the following:

a) The gravel from the nearby Tinmelveli District is received and used for the
strengthening of embankments / roadside berms.
b) The present mangroves mentioned in the approved CRZ Map is manmade

during the Post Tsunami period in 2004.



The Prasopis aloog the rordside are removed / cleaned and so, the width of

<)
the road scems bigger and only lesser quantity of pravel is used for the

sirengtheaing of the roadside benms.

¢) Rsd.02 Lakbs is allecated for the conservation / re-plaatation of mangroves in

the project USiNg fish bone method,

The bridge (culvert) is under construction which is away from the CRZ 1A

arca as the same is to be completed early, 25 the conswruction of the same

breaks the pedestrian pathway connectivity of the existing older road

connecting Keezha Manskudy and Mela Manakudy recidences.

f) The ponds receive surplus fresh water from the Thelaikulam  channel, during
the irrigation period.

g) The Fisheries Department bas also confirmed that the salinity in the pond is

aound 5 ppt and the same is around 10 ppt in the backwaters of the Palayar

River.

k) The Fisheries Depariment officials has expressed that ponds are under their
possessicn  since 1958°s and the latest document with respest to the fish

ferming auetion was carvied in the year 2003 in Pre-Tsunami period.

The public of Keszha Manakudy has informed that the strengthening of the

o

Eastern bund both in Northern and Sontbern ponds will ensure the stoppage of
fiow of water from both the pond towards the residences of the Keezha Manakudy

Vitlage during heavy monsoon period.
£t this yunchure, the following are subimitied:

1. The Project proponent mey be disected to remave the embankments provided
on the Eastern Side of both ponds (Northexn Pond and Southem Pond) which

rens through the CRZ JA, ara (mangroves buffer zone)

2. The project proponent may aleo be directed 10 remove the gravel dumping for
to restore the arca in CRZ 1A

the strengthening of the roadside bemas, and
ver or topography ete.

without any changes in the existing land use, land co

ot s o
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3. The proj
Project proponent shall ensure the complete rehabilitation of the affected

m N 5
angroves in the South east and Eastern Embankments of pond 2 (Northern

Po - ; i
nd).  The praject proponent shall also ensure that the mangroves in the

Northem side of Pond | (Southern Pond) shall not be affected due to the

dumping of gravel.

4. The project proponent has to plant native species of mangroves at the project
site in consultation with the Forest Department with full effective utilization

of the funds located for the said purpose.

5. The project proponent has to provide red soil with alluvial soil for the rurfing

of the existing gravel embankments in the area not covered under CRZ 1A

]
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District Environmektal Engineer, Deputy Director i
TNPCB, Nagercoil Town & Country Planning,. */ =
Tirupelveli.
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Forest Ranger, Inspector of Hisheries.
Boothapandy Range, Fisheries Department
(Representative of DFO, (representative of Assistant
Nagercoil) Director, Fisheries Department,

Nagercoil)
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restoration planting

N Damaged Mangrove in Northern Pond
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pond

Restoration by planting of Mangrove saplings in northern













showing mangroves at present
Mangroves at Northern Pond - At present




